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' "%\m 31960,

L Narendra. P%m\g

Year...

service and presently working as . g%‘»‘gﬁ‘ \%%« (3\,\& CM'.YC“

give herein below the detalls of the assets (immovable, movable, bank balance, ete.} of

myself, my spouse and dependants*:

A.

given)

{Assets in joint name indicating the extent of joint ownership will also have to be

’_I'_'gf’n
No,

Description

Saif it
: : Name(s)\J) |-

Rl o

Aeihoni-

1‘" LEER R LY i&i!llfl

njda%ter[\y{fe of Lq}*a A”ﬂ‘hlk.q qu\olé%

T e . years, belonging to Bibans. Naghham.. .&4\0}\6\

mepiderie

Pependant-1
Name

Dapendant-2
Hams

Depandant-3
Etc, Name |

| an

0)

Cash

saon\';

4002}

 Financial 2

Deposits in
Banks, Financial
Institutions And
Non-Banking

Companies

ﬁboooo\:

S'BMe

taleYeYori) el

.

mtaoolz‘

£

1

Bonds, ;
Debentures and
| Shares in

companies

T
!

{ (v)

| institutions,

Savings, LIC

Other financial
NSS, Postal
Policies, etc

LI o,
Resn ozm\

)

Motar Vehicles
(detalls of
make, etc,)

o

Jewellery (give Cs.o\ 0\'“'1”{&5(5\“\4"

details of
welght and
value)

Ns000)=

S\\Wexiam

m‘im‘ ~.

[Ty |

Other assets,
such as values
of claims /

h’!!&f@l’s

Note:

value of Bonds / shares / Debentures as per the latest market value in Stock

companles should be given.
* Dependant here means a person snbstaﬁl:iaity dcpemient on the income of the

employee.

Nwemdre prdes

- Exchange In respect of listed companies and as per books in the case of non listed



th. Properties In jnlnt nwnership i

also have to be Indicated]

dicating the extent of joint ownership will

S o Doveclon

Sr.
Na.

Description Self

Spouse’
1 Name(s)

Dependant-1

Hame

(1)

Agricultural Land

- Location(s)

= Survey number(s)
- Extent (Total
measurement)
-Current market value

ntpamhm
Name

Dependant-3
Etc, Nama

(i)

Non-Agricultural Land

- Locatlon(s)

- Suryey number(s)

- Extent (Total -
measurement) !
sCurrent market value

il

Euildings (Commercial F‘p-s., - 701

and residential)
Location{s)

- Survey /daor
number(s)

- Extent (Total-
measurement)

- Current market
value '

102 &4
chm

Phl

>

-

(v)

- | - Survey Jdoor
i number(s)

= Extent (Tmta!
measurameant)

Houses [ Apartments,
ate.
- Lacation(s)

- Current market
value

55

%!_
——_1—’--

7/

N

A

[

Others (such as

(2)

interest in property)

1 give heraln below the details of my liabilities / overdues to puhilc financial

_ institutions and government dues:- .

[Note ; Please give separate details for each item)

5r. nmrtpﬁon mm & address of Bank / | Amount wm?ﬁfng as
Ho. Financial Institutions(s) / [, [PESTEREIa
: Department ()
(@) (i) Loans from Banks

(Ii) Loans from financial

institutions

-

(iil) Government Dues:

(a) dues to departments

dealing with govemment
madation

-

(b} dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments —
| dealing with telephones
| (&) dues to departments
dealing with government L2 p= 1.
transport (Including

_alreraft and helicopters) et : : :
f) Other dues, If any o i

(b) (i) Income Tax inel udinq =
surcharge [Also indicate Ry P P A2LYN
the assessment year upto .
which Income Tax Return
filed. Give alsa Permanent
ber (PAN]]
(i) WEaith Tw: L‘Msu
Indicate the assessment ; st
| year upto which Wealth
Tax return filed.]
(Wi} Sales Tax [Only in
case of proprigtary

business] e
7 | (W) Property Tax R e RECE O
GPF/CPE/PRAN No.  :- HOODAEA’:IQD—‘:} : ’ v

- Gender _ 2~

Date nf-_Bkm ; e \

5 |k v Ty q R 0 | (oMM

. Class/Group o lwg;c

ol 4 1%\\\6\* '\r\o)@r\w“ S@hl;aﬁ_chi:__tﬂﬂsﬁﬂ

~ {Full Name a.g. B.A. $ -Bihar Administrative Service,

B.5.5.- Bihar smtariat Service ele.)

Horne District : ::'- NO-\&N\&O\
I hereby declare that the above details ara tm to the best of my
knnwlndgﬁ and belief, ;

Signature .. N Ak ﬂm’ /OM%
Name of Emptwae NO\"VQN\P\.W POW\ yar
Plac&:n,?ﬁ’.\}é.\ B s Designation: g, UU\ 3 BANT CD’&\\F('W?
ﬁate:,:%.-\.:,%\:-‘ﬂ;@.lg Départmentf,gélh‘?ﬁx...%f.).... G\N\%‘J&h\m"\
Note: : Plaasg sign each page of the dedmﬂm. Asset declaration form
must be in A4 size white paper wﬁ@z computer typed (single side)
in m‘mrlbﬂl fnrmat.

Narerdod W



